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18.31 hn.
COMMITTEE ON ABSENCE OF 
MEMBERS FROM THE SITTINGS 

OF THE HOUSE

NINTH REPORT

SHRI D. AM AT (Sundargarh); I  
beg to present the Ninth Report o f 
the Committee on Absence of Mem­
bers from the sittings of the House.

13.311/2 bn.

STATEMENTS OF PUBLIC AC­
COUNTS COMMITTEE

SHRI ASOKE KRISHNA’ DUTT 
(Dum Dum) : I  beg to lay on the 
Table (English and Hindi versions) 
of the following statements:

(1) Statement showing final replies 
of Government to the recommenda­
tions contained in Chapter V and the 
action taken replies on the recommen­
dations made in Chapter I  oX the 26th 
Report of the Public Accounts Com* 
mittee regarding action taken by 
Government on the recommendations 
contained in their 220th Report (6th 
Lok Sabha) on Delays In Furnishing 
Action Taken Notes’.

(2 Statement showing final replies 
o f Government to the recommenda­
tions contained in Chapter V  and the 
action taken replies on the recom­
mendations made in Chapter I  on the 
84th Report of the Public Accounts 
Commmlttee regarding action taken by 
Government on the recommendations 
contained in their 188rd Report (6th 
Lok Sabha) on New Serviee/Nfcw 
Instrument of Service.
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